» General Budget 1970-71

crores for current year, In view of the re-
‘cent upward pressure on prices and the
substantial increase in mopey supply over
the past year. some reduction in deficit
financing is clearly desirable. At the same
time, a deficit of the order of Rs, 225
crores shoald not cause concern in view
of the present favourable supply conditions
in regard to foodgrains. The Reserve Bank
has already taken a number of sieps recen-
tly to control credit; and wilh continued
vigilance in this regard, the deficit in the
Government Budget now proposed should
pose no threat 1o the general stability of
prices The central Budget has provided
adequately for \he plans of the States not
only by increasing Plan assistance and by
providing for substantial non Plan assistan-
ce but also by raising addiuonal resources
in a manoer which would bring considerable
gains 10 the revenues of State Governments.
I hope that against this back ground, the
States will be able to look after their Plan .
and non-Plan needs without recourse to
unauthorised overdrafts from the reserve
Bank.

55. Sir, before I conclude. 1 should like
to say that in presenting my first Budget
to this Honourable House, I have become
acutely aware of the challanges as well as
the constraints of the comtemporary epoch
of development of our natiopal economy,
At the very bewinning of my speech. I ende-
-avoured 10 set out the broad framework
withid ‘which this Budger is cast. That fra-
mework, 1 believe, is consistent with the
political, economic and social realities of
our coun'ry. Convinced as I am of its ess-
ential soundness, there is no alternative but
to tread a difficult but determinsd course,
If the opportunities for growth which are
80 much in evidence are to be seized fully,

no effort must be spared in raising resoyrs__

ces for the purpose. To fiinch from this
effort at this stage would be to impose
even heavier burdens in the vears to come.
if we allow the preient momentum of grow-
th to wane for the sake of some purely
temporary advan'age, we will deny ourse-
ives the cumulative bencfits of a higher
rate of growth for all time t» come. If the
requiremenis of growth are urgent, so is
the need for some selective measures of
social welfare. The fiscal sysiem has

Phalguna 9, IHI. (SAK4)

Finance B:ll 1970 k1
also to serve the emds of greater
equality of incomes, consumption and

wealth, irrespective of any immediate need
for resources. At the same time, the needs
of those of our 1y which re-
quire privite initiative and investment must
also be kept in mind in the interest of the
growth of the economy as a whole. I can
only hope that the proposals I have just
presented steer clear of the opposite dan-
gers of venturing too little or attempting too
much, Thank you.

18.12 hrs,

FINANCE BILL, *1970

THE PRIME MINISTER, MINISTER
OF FINANCE. MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI) : I
beg to move for leave to introduce a Bill
to give effect 10 the financial proposals of
the year 1970-71.

MR. SPEAKER : Motinn moved :

*That leave be granted to introduce
a bill to give effect 1o the financial
proposais of the Central Government
for the year 1920-71." 3

st fomwer W (WyaEnl) o weqw
7T, J @ g W g o &
wreAew fad 81 uqw @ A §,
gafag g% vasr waw fzar I )

MR. SPEAKER : Will you please sit
down 7 Mi, Jha wants to oppose as usal.
He has made it a praclice 10 oppose every
Bill at the introduction stage.

ot farrwer WY T A g WO
FEFTI

itqq'fwi (Fn%): ar ar wy
fraa} #t aef«7, ar gaat a¥er Afad
WAy &y am ?

MR. SPEAKER : Wili vou please sil
down 7
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sit frgwex w1 - 9t fawr fagas 1970-
71 A} Araw @A wgT § F SEEr
@ fag fady wzar § fs st swdlz wmr
wAar #1 gEd 9Y 5 F g5 uE
faely) ag a8 fasrr o < & 1 <Y
¥ gyad aga ar W, W fafe
# FIT A7 237 ¥ grAm@a 9%
WA YT 7 (eWAW) H19 G4 GIET
HE WY ag @I L

eqW AENET 9T WIT 3 AT |

ot e W 0 w3 wTR A A
TET ) T & & ar gus gfag o
% Y Pre § @ w1 § 1 w19 oEar
¥ g9 g TG fAw wWr 2

aeaw WA : fafgas 91 agg At
we Afen g 1 5@ !/F 9T A
wifivgs wrs wifaariz 7 9w e fy-

€T FT AT § | TE 1T gl vy @ &7
You can speak only cm the copmetence
-of parliament to pass this law..(lnrerruptions)

ot frawez w : o Y WA wEw
famy 7t o @ 31 HTORE dwE W
WY FIIAER AT @1 gEE 9T Ay
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oY 65 qeFz ZFN @ @ §, | A
sarer agAr wifgy 1 qE W F @Y 9@
@} afes § swar uga & ar @ §,
wFIE & Ay g7 fefafae wrzafer &1
TEAT AT JAEITFH ST @ §oovevne

MR. SPEAKER : The question is :

“That leave be granted to introduce a
Bill 1o give effect 10 the financial pro-
posals of the Central Government for
the financial year 1970-71."

Those in favour may say ‘Aye’.
SEVERAL HON, MEMBERS : Aye.

MR. SPEAKER : Those against may
say ‘No".

SOME HON. MEMBERS : No.

MR. SPEAKER : 1 think the *Ayes’
bhave it .... (Interruptions). The *‘Ayes’ bave
it. Leave is granted. The house stands ad-
journed 1ill 11 AM. on Monday......
(nterruptions).

The motion was adopted.
18,15 brs. .
The Lok Saobha rhen adjourned rvill Eley.

en of the Clock on Monday, March 2, 1970/
Phalguna 11, 189] (Saka).
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